151 Written Answers [RAJYA SABHA) to Questions 152
various international sectors from 0.1.01.90 onwards is indicated below:—
Period Increase in Percentage

01 January 90

01 April 90 01
July 90 01
October 90

01 January 91 01
April 91 01
October 91

01 January 92 01
April 92 01 July
92 01 October 92

01 January 93 01
April 93 01 July
93

01 January 94 01
April 94 01 July
94

01 April 95 01
July 95 01
October 95

01 January 96 01
April 96

— 30 March 90

30 June 90
30 Sept. 90
31 Dec. 90

30 March 91
30 June 91
31 Dec. 91

30 March 92
30 June 92
30 Sept. 92
31 Dec. 92

30 March 93
30 June 93
30 Sept. 93

30 March 94
30 June 94
30 Sept. 94

30 June 95
30 Sept. 95
31 Dec. 95

30 March 96
30 June 96

5.0 — 17.7
4.0 — 19.0
4.54 27.54
2.0 10.0
7.0 20.0
3.0 114
3.0

3.0 — 15.0
5.0

10.0

15.0

8.5 — 26.5
15.0

15.0

4.6 6.5
3.0 20.0
3.0 20.0
0.90 z 9.86
2.40 15.40
10.00

3.40 20.00
1000 — 15.00

Fare increase effectecd by Indian Airlines is

domestic sectors as under:—

Date Increase in percentage

11.04.1990 15.7

26.09.1990 10.0

07.10.1991 20.0

02.10.1992 9.0

13.09.1993 15.0

25.07.1994 10.0—20.0

15.06.1995 Dollar fare fixed at
15% more than INR
fare.

01.10.1995 12.0—23.0

01.01.1996 Dollar fare revised by

20%.

(b) and (c) Airlines are free to fix the fares
on domestic sectors in their own commercial
judgement keeping in veiw

the input costs and the impact on traffic. As
regards international fares, the increases are
initally discussed and agreed by the airline at
the Tariff Co-ordinating Conference of the
International ~ Air Transport Association
(IATA) and implemented with the approval of
the respective Governments. Such review of
international fares is undertaken by IATA for
different sectors from time to time.
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Investment In blue chip companies by
Fill's

3590. SHRI YERRA NARAYANA-
SWAMY: Will the Minister of FINANCE be
pleased to state:

(a) whether Government's attention has
been drawn to the new-item which appeared
in the Economic Times dated 22nd August,
96, captioned "FIITs growing stake in blue
chips irks left",

(b) whether it is a fact that foreign
investors are increasing their stake in blue
chip companies;

(c) what is the reaction of Government to
this trend: and

(d) steps proposed to safeguard national
interest?

THE MINISTER OF FINANCE (SHRI P.
CHIDAMBARAM): (a) Yes,
Sir.

(b) to (d) Investment by Foreign Investors
including Foreign Institutional Investors
(FII's) through Global Depositary Receipt
(GDR)/Foreign Currency Convertible Bond
(FCCB) route, Which is reckoned as part of
Foreign Direct Inveetsneat (FDI) needs to
conform to the norms applicable to FDI.
Accordingly, a company is permitted to float
Euro issue in the International Capital market
for investment by foreign investors provided
the following conditions are met:

(i) Eligibility condition of 3 years

financial track record
requirement.

@ii)) Conform to FDI norms and
accordingly obtain Foreign

Investment Promotion Board (FIPB)
approval where foreign equity after
post Euro issue is likely to exceed
51% or where



